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Profits a*ul Dividends declared by 
Companies

8467. SHRI GANANATH PRA- 
DHAN: “Will the Minister of INDUS­
TRY be pleased to refer to the reply 
given in Lok Sabha Unstarred 
Question No. 9884 on 10th May, 1978 
regarding companies which have 
declared more than 20 per cent divi­
dends and state:

(a) the reasons for not making 
any specific study on the profits
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earned/dividends declared by vari­
ous companies manufacturing con­
sumers goods and its percentage in 

relation to their investments;

(b) whether due to such lapse 
will the companies not take the 
opportunity to sell their products at 
exorbitant rate with very high pro* 
fit margin;

(c) whether Government propose 
to fix profit margin for companies 
producing consumers goods so as to 
make the ijoods available to consu­
mers at a cheaper rate; and

(d) if not, the reasons thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
JAGDAMBl PRASAD YADAV); (a) 
to (d). The main reason for not 
making any specific study on the pro­
fits earned/dividends declared by 
companies manufacturing consumer 
goods, is that the number of such 
companies is too large and diverse. 
Secondly, in particular cases where 
the Government feel that exorbitant 
prices are being charged, the Bureau 
of Industrial Costs and Prices is re­
quested to undertake a specific study. 
The Department of Company Affairs 
have already introduced compulsory 
cost accounting in respect of 27 in­
dustries which indicate cost of pro­
duction, selling prices and average 
profitability of companies engaged in 
the manufacture of those items.

There is no proposal under consi­
deration of the Government to fix 
profit margin for companes producing 
all types of consumer goods. A price 
control extending over such a wide 
spectrum may be difficult to enforce.

Attack on Aurobln^o Ashram, 
Pondicherry

8468. DR. KARAN SINGH; Will the 
Minister of HOME AFFAIRS be 
pleased to state:

(a) whether the Sri Aurobindo 
Ashram in Pondicherry was attacked
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